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13.06 bra. 

STATEMENT RE. ACTION TAKEN 
ON POINTS MADE IN RAILWA Y 

BUDGET DISCUSSION 

The Minister of Railways (Sbrl 
S. K. PatU): While replymg io the 
Railway Budget (1966-67) discussions 
earlier this year, I had said that, in 
accordance with the practice followed 
by us in the recent past, I would 
arrange to place in the Library of 
Parliament s(alemen(s of action taken 
on points raised by hon'ble Members 
on the lIoor of this House during the 
discussions on the Railway Budget 
which were not covered by me or my 
colleague while replying to these dis-
cussions. 

A careful scrutiny of such points 
was accordingly undertaken by the 
Railway Board in consultation, where 
necessary, with the railway adminis-
trations. I have now arranged for 
three copies of a consolidated set of 
statements of action taken in respect 
of these points to be placed in the 
Library of Parliament fOr pe'rusal of 
hon'ble Members interested. I may 
add that the ma·ny constructive sug-
gestions made by hon'ble Members 
have been most useful to the railway 
administrations, and even general ob-
servations where no specillc reply is 
called for have been taken note of 
and are being kept in view by the 
authorities concerned. 

13.01 hra. 
CORRECTION OF ANSWER TO S.Q. 
NO. 36 RE. REORGANISATION OF 

PUNJAB 
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Sbri Hari Vishnu Kamath (Hosha-
gabad): On a point of order. You wiU 
be pleased (0 See that the correction 
made today is little more (han a clari-
cal error, just omission of one line, 
a typographical error. For this the 
Minister has taken nearly four weeks, 
a thing which should have been done 
long ago. The admonition, rather re-
buke, which you had administered,on 
another Minister the other day-which 
was described by my colJeay,ue. Shri 
Nath Pai, as rather mild-is still ring-
ing in my ears but it seems to have 
fallen on deaf ears su far as the Trea-
sury Benches are concerned. I would 
only appeal (0 you (0 ensure that in 
future no such statement shall be 
aIJowed to appear on the order paper 
un less it is accompanied by a state~ 

ment setting out (he rea.ons for the 
delay. 
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Shrl Harl Vishnu Kamath: Four 
weeks for such a minor correction? 
They are sleepy. somnolent, somnolent 
or somniloquent-I do not know 
which. 



St. Under AGRAHAYANA 9,1888 (SAKA) Direction 115 6332: 

Shri Vidya Charan ShuJda: I can 
explain. 

Mr. Speaker: If there is delay, the 
Minister can just make a statement 
explairung it, along with the state-
ment. 

Shri Vidya Charan Shukla: We 
would do that in fulure. But in this 
case, I may give the reasons verbally. 

The answer to the question was in 
English and 'n Hindi. The answer in 
English was correct. There was some 
typing error in the Hindi answer. We 
accidentally discovered it and we 
wanted to put the record straight. 

Shrl Harl VilIhnu Kamath: This is 
a lame excuse, lame in the extreme. 
It is lamer than the lame duck we 
are having in March. 

13.09 hrlI. 

STATEMENT BY MEMBER UNDER 
DIRECTION 115 AND MINISTER'S 
REPLY THERE TO RE. USQ NO. 635, 

DATED 7-11-66. 
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Shri Vasudevan Nair (Ambala-
puzha): Please allow me to make a 
submission. 

Mr. Speaker: Not on this. 

Shrl Vasuievan Nair: This Ques-
tion was in my name. You should also 
know how the Minister and the G<lv-
ernment function. beeau.e they get 
false and incorrect answers. I wrote 
to the Minister saying that this was 
an incorrect answer, that he should 
correct it in the House. You may .... y 
I should have written to you also, but 
the the Minister lends me a perlonal 
lettel' saying, yes it was a wrong 




